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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
CRI M NAL APPEAL NQ(s). 672 OF 2005
HANUMANTAPPA BHI MAPPA DALAVAI AND ANR Appel | ant (s)
VERSUS
STATE OF KARNATAKA Respondent ( s)
Dat e: 24/10/2008 This Appeal was called on for hearing today.
For Appellant(s)
M. Raj esh Mahal e, Adv.

For Respondent (s)
M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

As a | ast chance, Additional docunents be filed on or before
8.12. 2008.
List the matter on 8. 12.2008.

(S. G SHAH)
rd Regi strar



